“PDF

L Coinplete

Click Here & Upgrade
Expanded Features

Unlimited Pages

g e

GOVISENRL KT 0 R AR
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Fin- O'/ Mool 2011

NOYPLHOCATTEOM

No. 14 J[: fr_p,,f;u, ;/2{:1'; With relerence 10 Governmuent ol Punjab,

Department al’ Loezul Goveonrment, Notlieating No 1376/ 1-3LGR/ TR

dated 28" danuatry. 201!

el s eereise ol the powers conferred by suu-
seclion (21wl Seeiian 2400 el e o duly M pal At 10T (Prigady Agt
Ko 3 al” 191y il ¢ enabiog Bim iy this behall] the
Civoweerinar b Pangaty s piessiic

sk the lolloaving rodes e o

ameind the Punjab Municipal Serviee (Recruitment and Conditions of

Qarvice) Rules, 1975, numely:-
Rules

i (1) These rules may be siiled the Puriinh Municipal Service

(Wecruitmens and Conditions of Service) (First agaentdment)
Rules, 2011
(2 They skall come mic furce on and with effect from the date

ol their publication inthe olficial pazelle.

(%]

in the Punjms Municipal Service (Recruitment  and

Conditions of Service) Rules, 1978 (hereinafter referred W as

the “saicdd rules™), in Appendix 1Y upgainst serinl No.T, e

the cexisting entiies belowe coluinn Ne.2, 3 and 4 the

tollowing entries shndl be subslitoted, namelv:-
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(-N_ZIII;I;'_UTTN:.\h i (liu:li%iil':ﬂi’hﬁ for | ()Ihlllrl(.lll()ll for plnnmlmn |
I ‘ l direct i
{ | recruifment \ |
2 i i 3 _ 4 |
Executive T Dqgrcc‘i;w law' | 60%of ulé_[;ﬁgi;'*lr:nrtx ' 1‘
| Officer Class- Superintendents, who are '
! | gradusates having experience of
| | " working on thatpost for a
| period of five years; and
| . . _
|] \ 40% of the posts lrom l
i | Accountant Grade-1. who have
experience of warking as such
o b Lleaperiodelfiveyems, ||
3 ln the seid rules, in /\p'pcnd'ﬂ"B‘ against seviul No.7, the
existing cntrics  befow  column No.3 and 4 shal be
substituted with the following entries, namely:-
| Qu:lliﬁ;n(inn for direct | ()Ihlllrhlh()nl Tor pummlmn i
'l_g_uuxlmtnl b N I Jiea
I'Should have pab&cu l)cuu. nl28% o the posts lor  Heund
l Architecture R B Tech ! Draltsman  having  experience ol
;U""‘““”’b) from u recopnized | working as such lora period of ﬁl
llmvusnyimktnlulmn yenrs: and ||
i 25% ol the posis  Tor Pilding
" \ ln\puclul‘ (Techuical) hav iy
expericnee of warking s such for a
i - I \ period of 7 yeuwrs. i
4. In the said

sles. in Appendlx ‘B’ against serial No 19, '
relating 1o Accountant Ginde-T1. the existing entry below

column No.d, shall be substituted with the following. cutry,

nanely-

“Shendd Bave passed Dogrecin B.Com from o recogniesced
Ligivoesiny Lostinutioe



F Click Here & Upgrade

Expanded Features

. -PDF Unlimited Pages
Coinplete

e T

5. In the said rules, in Appendix "A, aller serial No.26, the ollowing
serial No, and enteies eelating therewo shall be inserted, namely:-

Building Ifispecior { lechnical)  All Classes 10300-34800 +

Grade Pay Rs.3800

s, b the sand vultes. e Appondix “13°, alier serial No.24 the I'L)lhrwil\g

sernt! Ne. and entries ralating theveto shall be inserted. namely -

| 8. No \ Name of pos. Qualification for | Qualification [or
| ] =y direet recru imen! promotion
‘ 25 lBuildi:'r_... [nspeclor | Should  have  pussed | Should  he o
l (Techaical Dipluma in | Council
. Arclifteadture from | vinployee
\ | | recognized University/ | has passed
\ 1 I Institution Diploma n
\ ‘ Arehilecture or
| | | Civil
\ . Fngineering
lrom recopnized
|
University/
Institution  and
|

has experience

oi working for a
l prsiivend b A
( years.
|
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I the said vy

e Appendix ‘e, afiep serial No.25, (he :_::.c::._
sevtal Noo SOy e eolunin NO.2 hiely shall fnserted

amely:-

26. _w:mr::m Tuspector (Tecliniealy
r

Chundigarl
Dated: 35{3] 2 .
S.S. Rajput, IAS,
Seeretngy Clavi. o Pangal,
Departmeny of Loeal Governmeny

25 ﬂ,d\ﬁiuﬁ: _-.:.«.“.."f..__.j.u...‘ _,..u ::._CL. A.____..::::r..._:._ e * o S
C A copy is forwarded 1o e Controlfer. Printing & Stationey, .

Funjab, Chandigariy (i, publication o jhe notilication i (he Pugjuh

1

Government Gazeye (Exta Ordinany) s 00 copies thesool iy e

|

Supplied to the 3oy,

__mu—d._
Iipugy S SN

No.13.6/207 1 3LG3H S ). ¢ I

al, ¢ _.::_::ﬁ.:____ the

A CORY 18 Uwswarrddoof a0 15 S T b iy AU TITYPIRN [Pre

NECCssiey ac i -

1 Allithe Regiony Deputy Divectors,
LS

Local Bodies iy the St

2) Al the  Executive Oflicers  ar Municipal

. h,:::...._._z.f_.m:_.
Panchayats i (e Stae,

3)  Deputy Cont

4

& A)

4) Examines. Lacil Fods Accon, Punjaly, Clisndigae,
-

5) RCFA, O/o Director Local Governmen,

|
\ —ﬁ«.

ey Surrenngy





